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vl Py, Beoretary (UD), The Becretary,

“Urban Development Deptt., DERC, Vinyamal Bhaw:ut,

Gpvi..of NCT of Delhi, Shivallk, Malviya Nagar,
gi&lm : ; Delhi — 110017, S
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Zrhe G0, . Tho G.E.O.,

ABKEY Rejdhapt Power Ltd., - BSES Yamuna Power Lid.,
HENE Bhawey, Nehru Place, Karkardooma,

Pellil, - - Delhis
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aubi Poliey of "Shifting of HT (11000V & 33000V) / LiD(400V)
< llectriclty Transmission Lines posing threat to -human livee -

‘ModiticatidA of Cabinet declsion no. 1310 daicd %0.11.2007
" ““thereot. 4 .

B, . i ) 1

I it divectéd to convey the approval of the Cabinet of Govt. of
NCT 0f Delli vide cabinet decislon no. 1588adaicd 09.11.2000 uri
thio gubjoct clted gbove, The Cabinet haggonsidered and approverl .-
tho. proposal of Powsr Department for partial raodification of the
avlstliyy policy q’g shifting of HT/LT lines. The new modified Policy
on- Bhitilng of [ AT (11000V &. 33000V} ./ LT(00V) Electricity
Traigindeolon (Lines posing threat to human lives is lramed as
undefs . : .
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, [i)td, I caae of golonies set up under 20 point programeue in: tar

zrural aveag, the shifting of HT/LT lines would be done
Filirough thie MLALAD funds, which would provide for 100% ol
- tho cost of shifting, - _
i - : 1]
(i) . Yo vespectiof other rural arcas, like Lal Dara aveas ead
-#oextonided hal Dora areas, the cost of shifting of HT/LT {ines
idwould also be made from the MLALAD fun

1Y dsg, which would
»Lprovide for 100% of the cost of shifting.

(i) " In vespectsof farmhouses, the entire cost of shifting will ba
' ';::{:boma.:by the affected consumers. In case of (armers otie:
__;.g,t_lmn tavhouse owners, 50%.of the estimatad cost of shiftir -

At o be heme by the ‘affected comeumiers und sother -50%

would be horne from the MLALAD funds.
)ﬁ:zl_p_vrcqpaetgof'ragularizcd unauthorized colonics cluding 1
;:'uﬁ'l‘li'bumzud'viuagcs and resettlement colcaien, 50% of the coat
~taf ahifting will besborne from the MLALAD funds and the

‘bulaitce 50% would. be ‘borne by the Government from tha
hudget of the Power Department. : ‘
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(v} =l -omno of MT/UT  Hneg passing L’nrough (loversment
‘i inetitutions, Public Authority bullding, ochiooly, houpitaly,

acollepos  of - Publio - naturs and which arg ownoed by the

~Gaveoriimont, 100% "of e fundlung would be met by the

'Qunv_uarned doparunont / agoncy for ohifting of the thiesn.

(vi]" A1 cave of private Institutions of a ‘Public nature e
_-_,}}}‘g‘oduautiomnl and health indtitutions etc.; 20% of the cost ol
=~ oliifting would be borne by the agoncy concerned and 80% by

tho cortcarned department in whose jurlsdiction -the agency
functions.

(vii) yBeope of the HT/UT lines to be covered will include the HT
“ivamsnisesion linos of 11 KV as woll as 33 KV and LT lnes o
400 t{ associated with the HT networl.

S de 1s for your kind information and necessary action pleass.

N ' Yours Ialthl‘u)ly,
e Aabalite 1 o . =40 ]
i =T vl ,  Belsog _ (&, M7 AlY)
SRR ' ' Dy. Secrotary (Power)
W | - _
Copy for information‘to : - - .

b _ ‘ o o
1. All Hon'ble MLAa, Govt. of NCT of Delhi. s

Q.:%. Pr. 8ecretary to C.M,, Delhi.. . - Ll
3,” % Py, Secretary (Finance), GNCTD.. -
4, © CM.D., Dellli Transco Limited.
5 O8D to €.8./Delhl.

0. 12 A to Becretidy (Fower), GNCTD.
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